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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE
AT CHENNAI
Appeal No. 77 OF 2022

M/s. Varalakshmi Starch Industries (P) Ltd.,

Rep. by its Managing Director V.Anbalagan

Having its office at:

“Varalakshmi Tower”

No.127/1, 2™ fioor,

Gandhi Road,

Salem- 636 007. - ....Appellant

AND

Tamil Nadu Pollution Control Board

Rep. by its Chairperson

76, Anna Salai, Guindy Industrial Estate,

Guindy,

Chennai — 600032 & Ors., ...Respondents

AFFIDAVIT ON BEHALF OF THE APPELLANT

|, V.Anbalagan,, Son of R.Varadharajan, Hindu, aged about 68years,
having office at “Varalakshmi Tower”, 2" Floor, 127/1 Géndhi Road,
Hasthampatty, Salem — 636 007, now temporarily come down to Chennai
do hereby solemnly affirm and state as under: ----

1. | am the Managing Director of the Appellant herein and as such fully
acquainted with the facts and circumstances of the presen

am filing this affidavit on behalf of the Appellant Compar
' tor Varalaks
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2. It is submitted that as per the directions of the Hon’ble National Green
Tribunal, Southern Region in their order dated 16.12.2024, the TNPCB
authorities visited the appellant unit on 27.12.2024 by surprise and

drew samples from Trade Effluent to treated . wastewater at final

discharge, ground water from Piezometric wells etc and tested at

TNPCB Laboratory and issued the analysrs report to the Appellant. All

the parameters are reported within the treated waste water

standards prescribed by Tamilnadu Pollution Control Board to

the Appellant’s unit. The ROA reports of samples collected on

27.12.2024 is enclosed in Annexure No.1

3. Later, the Appellant was intimated by TNPCB vide their letter dated
23.01.2025 that an inspection will be conducted on 29.01.2025 at the
Appellant’s unit. Accordingly, the TNPCB Officials DEE, AEE and AE
have visited the Appellant unit on 29.01.2025, collected and verified

the documents as required by them and' conducted inspection of the

entire Factory Unit including, (Photos enclosed in Annexure No. 2)

1.

Raw Material unloading and pre cleaning

2. Tuber wet washing
3.
4. Raw water usage for production and process water recycling

-

Starch extraction while plant running

for minimizing raw water consumption

5. Sago and Papad manufacturing plant

6. All types of packing and loading

7. Whole ETP from effluent collection tank, Biogas generation in

6 Hybrid Anaerobic digestors to green belt discharge area.
Green Belt Area, Semaikaruvelam trees cutting & replanting
(Photos enclosed in Annexure No. 3)

Inside Jungle Stream |
or Varalaksh




10. Boiler outlet fly ash yard.
They have taken photographs and videos of the above spots and
collected required documents such as copies of logbooks from the
Appellant. Total of 8 samples were collected by TNPCB officials from
Collection Tank at inlet of ETP, UASBR outlet, Clarifier outlet, Outlet
in Greenbelt, Piezometric wells-1, Piezometric welll2, Piezometric
well-3 and Jungle Stream (Peeniyaru) for analytical purpose at
TNPCB lab. They have also collected the samples and tested in the
spot with Portable TDS meter (Photos enclosed in annexure No. 4)
The Report of Analysis of the samples collected during inspection on
29.01.2025 have been provided to the Appellant. All the parameters
are reported within the treated waste water standards prescribed
by Tamilnadu Pollution Control Board to the Appellant’s unit

and (enclosed in Annexure 5).

. It is submitted that the Appellant had applied for renewal of their
consent to operate to TNPCB through OCMMS online portal vide
their Application No.53943486 on 11.07.2023 seeking renewal for a
period of 6 Years from 01.04.2023 to 31.03.2029 with payment of
relevant consent fees of Rs.13,84,440/- The application” was
returned multiple times. The last renewal CTO application made on
25.04.2024 through OCMMS online portal to TNPCB was returned
after 5 months and 20 days (application filed date 25.04.2024 and
returned date on 16.10.2024). In this regard, as per the provisions of
sub-section (7) of section 25 of the WATER (PREVENTION AND
CONTROL OF POLLUTION) ACT, 1974
“the consent referred to in sub-section (1) shall, unless gi |
=
: fubtries (P} (1o

- EgrVaralakshmi

refused earlier, be deemed to have been given unco




expiry of a period of four months of the making of an application in
this behalf complete in all respects to the State Board”.

Therefore, the Appellant have sent their observation regarding
applicability of Deemed Renewal of consent to operate as per the
above Deemed provisions and requested original renewal consent
order through their Letter No.VSIPL/T NPCB/2024-25/545 dated
02.01.2025 and Letter No.VSIPL/TNPCB/2024-25/560 dated
11.01.2025 addressed to the Chairperson, TNPCB-Chennai with
copy to the Member Secretary and The DEE, Dharmapuri. But a

response is still awaited from TNPCB.

. It is submitted that again the Appellant have received a letter on
16.10.2024 from TNPCB requiring 5 alterations in our apglication and
requesting 10 additional documents which are all already submitted
(Enclosed in Annexure No.6). The Appellant have submitted their
reply on 13.01.2025.

. It is humbly submitted that already our business has been spoiled
and the unit has lost entire abroad customers and also many
domestic customers who are bulk purchasers based on annual
contract with them for the past 20 years and all of them have lost
credibility on the Appellant Company and moved to their competitors
or substituted with imports and the unit's business activities have
been struck down for the past 3 years. Due to this, our company’s
intake of raw material from farmers have drastically reduced,
resulting in surplus in the market and the price of the raw material
has slashed to Rs. 5000/- from Rs. 10000/- per MT and the farmers




7.
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It is submitted that based on the compliance of all the directions, the
TNPCB authorities have not included the submission of Bank
Guarantee of Rs. 50 Lakhs in their subsequent correspondence to

our application.

It is submitted that the Key person V.Anbalagan, the Managing
Director of the Appellant company in 1990s has received more than
20 appreciation awards from Government of India, Government of
Tamilnadu, Banks and NGOs (Photos of momenots and awards
enclosed in annexure No. 8) for the outstanding performance
especially for Tapioca Starch and Tapioba Sago industry and on this
merit the Tamilnadu Government through SIPCOT funded for
promoting this World high tech international standard Tapioca starch
and Sago manufacturing factory as the first one in India in the year
1995 to extend direct support and growth to the Tapioca Tuber
cultivating farmers for getting remunerative price and assured market

for their produce.

It is submitted that in addition in the year 2001 the UNDP has
selected our Industry for setting up Dembnstration Project for tépping
Bio gas from Tapioca waste water with 50% capital investment of the
project. Balance 50% invested by the Appellant. Baseq on the
successful demo project result, numerous Tapioca crushing units
have now installed the same and tapping bio gas from waste water
for using for thermal application and electric power generation which
reduces the pollution load more than 80%. Thus, the Appellant

industry is serving for us and for the country also.

o Varalakyhmi Starch tiyd
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1.

12.

13.

It is submitted that in this situation for the past 3 years the appellant
Factory and the tapioca cultivating farmers have been affected to the
maximum due to the closure order of TNPCB on the basis of mere

directions which are for improvement only.

It is humbly prayed that the Honorable National Green Tribunal may
be pleased to pass such further order or orders to save the Appellant
industry which is not only making profits for their shareholders but to
save the livelihood of rural farmers and work force and to bring
foreign exchange through export trade as a public utility industry.
Myself is the first one to introduce world high starch manufacturing
industry in India and to source the technology from New Jersy
Institute of Technology, New York USA for tapping renewable energy
(bio gas) from the Tapioca processing waste water. Now, the
Appellant are on the experiment for reusing the treated waéte water
through MBR technology (Membrane Bio Reactor). The Appellant
Unit has always been on the forefront in introducing technology in the
Sago and Starch Industry in Tamilnadu and is prepared to undertake
any experimental projects like the above if the Honourable NGT

orders. -

It is humbly prayed that the Hon'ble NGT may be pleased to pass
orders for causing withdrawal of the closure order and issuing
directions to TNPCB to renew our consent to operate and save this
long drawn and non-polluting industry for the benefit of several stake

holders.




Procedure (SOP) to all the similar medium and large Starch and
Sago industries in the field so that there will be level playing ground
and the cost of product will be uniform for all the units.

¢or Varalakshmi 3




~ TAMIL NADU POLLUTION CONTROL BOARD

From s To

- Er.K .Udayakumar B.E., M.Tech,, The Managing Director
District Environmental Engineer M/s. Varalakshmi Starch Industries Ltd
Tamil Nadu Pollution Control Board | Bommidi Road-Pappireddipatti
Adiyamankottai-Hosurbyepass Road, | | Papireddipatti Tk
A.Reddihalli Village, . Dharmapuri Dt - 636 905

Dharmapuri -636 809 .
Lr. No. : F.DMP0013/Q.L/DEE/TNP(:BI DMP/2024  Date: 05.02.2025

Sir,
Sub: TNPC Board — Industries - Analysis of Samples - Repro,;rif of
Analysis communicated —analysis fees to be remitted - Reg. |
Ref: Samples collected from your uniton 27.12.2024
The Report of Analysis of the samples collected from your unit on 27.12.2024 is.

enclosed herewith.

SL.No Date of Sa’hﬁkbié'Cd!Vl‘éCtigri | Code No of Sample

o
-
- k. ]

(O 27.12.2024 DEEDMP-240258 to 24026§ ;

i

The uhit is requested to remit the analytical charges for the sampies collected
__and analysed as detailed below.

- Rate (Rs)

SI.No Date of No.of - Analytical charges

collection samples ) to be paid (Rs) |
1 27.12.2024 8 80,670/- 80,670/- |
Total | __80670F

7

The above amount of Rs. 80,670/- may be remitted to this office through a
Demand Draft drawn in favour of “District Environmental Engineer, Tamil Nadu
Pollution Control Board” payable at Dharmapuri within 7 days from the date of

receipt of this letter.

The receipt of this letter may be acknowledged

D, istric%ﬁrwmﬁm n Gineer-
Tamil Nadu Pollution Control Board
Dharmapuri
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ADVANCED ENVIRONMENTAL LABORATORY,

.
A\ |

TAMILNADU POLLUTION CONTROL BOARD,

SALEM ~ 636 004.

ROA No.927 /ROA/AEL/SLM/2024-25, Dated : 27.01.2025

1. | Name and address of the sender

The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Salem.

2. | Date and time of collection

27.12.2024 at 02.15 PM To 02.20 PM

3. | Date and time of re

ceipt at Lab

27.12.2024 at 06.00 PM

4. | Condition of seal, fastening and

Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 No. of Trade effluent Samples

6. | Date of Analysis

27.12.2024 - 27.01.2025

DEE Lab Point of Collection Whether Untreated/

Code No. Code No. om 10 Treated
DEEDMP240258 2701 Collection Tank -
DEEDMP240259 2702 UASBR OQutlet -

TEST REPORT
SL Test Sample
No. Code Nos.
Parameters Unit DEEDMP | DEEDMP Test Method
240258/ 240259/
2701 2702
1. | pH at 25°C Number 3.82 7.21 APHA 23 Edn 2017 (4500 H-+)
2. | TSS at 103°C —at 105°C mg/] 2540 944 APHA 23" Edn 2017 (2540 -D)
3. | TDS at 180°C mg/l 4652 1920 | APHA 23™ Edn.2017 (2540 C)
4. | Chloride as Cl mg/l 950 500 APHA 23™ Edn.2017 (4500 CIB)
5. | Sulphates as SO4 mg/l 170 80 APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 12840 1300 IS 3025 (Part-44)
7. | COD mg/l 15600 1520 APHA 23 BEdn 2017 (5220 B)
Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
8. /1 92 .
NH;-N e 3 616 N0
9. | Total Kjeldahal Nitrogen mg/l 7.84 14 APHA 23" Edn. 2017 (4500-N-B)
10. | Nitrate Nitrogen as NOs mg/l 1.999 42,486 | APHA 23" Edn, 2017 (4500 NOs- B)
11. | Total Hardness as CaCOs3 mg/l 690 580 APHA 23™ Edn. 2017 (2340 C)

s
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12. | Calcium as Ca mg/l 96 128 | APHA 23" Edn.2017 (3500 Ca B)
13. | Magnesium as Mg mg/l 109 63 APHA 23" Edn. 2017 (3500 Mg)
14. | Alkalinity as CaCOj mg/1 Nil 64 APHA 23" Edn. 2017 (2320 B)
15. | Cyanide as CN mg/l 3.185 | 0.196 | APHA 23" Edn.2017 (4500-CNE)

Note: <=Indicates Less than Minimum Detectable Limit.

Checked by

2

Environmenta

scientist

- End of Test Report ~

Authorized Signatory

e
Assistant Director(Lab)
AEL, TNPCB, Salem.
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ey ADVANCED ENVIRONMENTAL LABORATORY,
g

TAMILNADU POLLUTION CONTROL BOARD,
SALEM ~ 636 004,

|

ROA No. 927 /ROA/AEL/SLM/2024-25, Dated : 27.01.2025

The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Salem.
27.12.2024 at 02.25 PM To 02.30 PM

27.12.2024 at 06.00 PM

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

2 No. of Trade effluent Samples
27.12.2024 —27.01.2025 " -

| 1. | Name and address of the sender

2. | Date and time of collection

3. | Date and time of receipt at Lab

4. | Condition of seal, fastening and
Container
5. | Nature and Number of samples

6. | Date q?"]&nalysis‘ ,

DEE Lab Point of Collection Whether Untreated/

Code No, Code No. mto 10 Treated
DEEDMP240260 2703 Clarifier Outlet -
DEEDMP240261 2704 QOutlet in Greenbelt -

TEST REPORT
SL Test Sample
No. Code Nos,
Parameters Unit DEEDMP | DEEDMP Test Method
240260/ 240261/
2703 2704
1. | pH at 25°C Number 7.22 7.20 APHA 23™ Edn 2017 (4500 H+)
2. | TSS at 103°C —at 105°C mg/l 42 41 APHA 23" Edn 2017 (2540 -D)
3. | TDS at 180°C mg/1 1840 1838 APHA 2379 Edn.2017 (2540 C)
4, | Chloride as Cl mg/l 470 470 APHA 23" Edn.2017 (4500 CIB)
5. | Sulphates as SOq4 mg/l 27 27 APHA 23 Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 26 C24 IS 3025 (Part-44)
COD mg/l 184 176 APHA 23" Edn 2017 (5220 B)
Ammonical Nitrogen as « APHA 23" Edn. 2017 (4500 -
8. /1 . .
NEL-N mg 1.12 L2
9. | Total Kjeldahal Nitrogen mg/l 2.24 224 | APHA 23" Edn. 2017 (4500-N-B)
10. | Nitrate Nitrogen as NOj3 mg/l 25.135 25.135 | APHA 23" Edn. 2017 (4500 NOs- B)
11. | Total Hardness as CaCO; mg/1 850 550 APHA 23" Edn. 2017 (2340 C)

Page No:1of2




12. | Calcium as Ca mg/l 52 40 | APHA 23™ Edn.2017 (3500 Ca B)
13. | Magnesium as Mg mg/l 102 109 | APHA 23" Edn. 2017 (3500 Mg)
14, | Alkalinity as CaCQj mg/l 48 48 APHA 23" Edn. 2017 (2320 B)
15, | Cyanide as CN mg/l 0.140 0.098 | APHA 23" Edn.2017 (4500-CNE)

Note: <= Indicates Less than Miniinum Detectable Limit.

Checked by

Pl

Environmental scientist

- End of Test Report ~

Authorized Signatory

M/Q:M/
42 s\ s

Assistant Director(Lab)
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,
TAMILNADU POLLUTION CONTROL BOARD,
SALEM — 636 004,

ROA No.927/ROA/AEL/SLM/2024-25, Dated : 27.01.2025

The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Salem.
27.12.2024 at 02.50 PM To 03.00 PM

27.12.2024 at 06.00 PM

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.
2 No. of Surface Water Samples

27.12.2024 - 27.01.2025

1. | Name and address of the sender

2. | Date and time of collection

3. | Date and time of receipt at Lab.

4. | Condition of seal, fastening and
Container
5. | Nature and Number of samples

6. | Date of Analysis

DEE Lab Point of Collectio Whether Untreated/
Code No. Code No. 0 ’ 1on Treated
DEEDMP240262 2705 Piezometric well- 3 -
DEEDMP240263 2706 Piezometric well- 2 -
TEST REPORT
. Test Sample
No. Code Nos.
Parameters Unit DEEDMP | DEEDMP Test Method
240262/ 240263/
2705 2706
1. | pH at 25°C Number 7.28 7.66 APHA 23" Edn 2017 (4500 H+)
2. | TDS at 180°C mg/l 1404 1316 APHA 23" Edn.2017 (2540 C)
3. | Chloride as Cl mg/] 440 440 APHA 23" Edn.2017 (4500 C1B)
4. | Sulphates as SOq4 mg/l 86 90 APHA 23" Edn.2017 (4500 SO4-E)
5. | Phenolic Compounds mg/l <0.01 <0.01 APHA 23" Edn. 2017 (5530 C)
Ammoenical Nitrogen as . APHA 23" Edn. 2017 (4500 -
6. NH;-N mg/l 1.12 2.24 NH;C)
7. | Nitrate Nitrogen as NO; mg/l 2.573 5.665 | APHA 23" Edn. 2017 (4500 NOs-B)
8. | Sulphide mg/l <1 <1 APHA 23" Edi.2017 4500 8” F
9. | Total Hardness as CaCO; mg/l 500 560 APHA 23™ Edn. 2017 (2340 ©)
10. | Calcium as Ca mg/l 100 92 APHA 23" Edn.2017 (3500 Ca B)
11. | Magnesium as Mg mg/l 61 80 APHA 23 Edn. 2017 (3500 Mg)

Page No: 1 of 2




12, | Fluoride as F mg/1 0.438 0.411 APHA 23" Edn. 2017 (4500-F B,D)
13. | Alkalinity as CaCOs mg/l 72 76 APHA 23" Edn. 2017 (2320 B)
14, | Iron Total as Fe mg/l <0.05 <0.05 | APHA 23" Edn. 2017 (3500 Fe B)
15. | Boron mg/l <0.002 <0.002 | APHA 23" Edi.2017-4500-B-C
16, | Free Residua mg/l <1 <l | APHA 23" Edi2017 4500 CI B
Chlorine
17 Copper as Cu mg/l <(.03 <0.03 | APHA 23" Edn. 2017 (3111-B)
18| Zinc as Zn me/l <0.01 <0.01 | APHA 23" Edn. 2017 (3111-B)
19. | Manganese mg/l <0.02 <0.02 | APHA 23" Edn 2017 (3550-Mn)
20. | Turbidity NTU 1 122 | APHA 23" Edn 2017 (2130 B)
21. | Colour Hazen <5 <5 APHA 23" Edn 2017 (2120 B)
Note: <= Indicates Less than Minimum Detectable Limit.

Checked by

G

Environmen%ﬂ scientist

- End of Test Report —

Authorized Signatory
W”& .
- ph
£50 e s
Assistant Director(Lab)
AEL, TNPCB, Salem.
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

St

SALEM ~ 636 004.

ROA No. 927 /ROA/AEL/SLM/ZUM»—Z& Dated : 27.01.2025

1. | Name and address of the sender

The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Salem.

2. | Date and time of collection

27.12.2024 at 03.10 PM To 03.25 PM

3. | Date and time of receipt at Lab.

27.12.2024 at 06.00 PM

4. | Condition of seal, fastening and
Container

Sealed/Unfastened Condition in Polythene
carbuoy 2.5 lits X 2 Nos.

5. | Nature and Number of samples

2 No. of Surface Water Samples

6. | Date of Analysis

27.12.2024 - 27.01.2025

DEE Lab Point of Collection Whether Untreated/
Code No. Code No. -omt oL ¢ Treated
DEEDMP240264 2707 Piezometric well- 1 -
DEEDMP240265 2708 Rainwater Harvesting Pond =
TEST REPORT
SL Test Sample
No. Code Nos.
Parameters Unit DEEDMP | DEEDMP Test Method
240264/ 240265/
2707 2708

1. | pH at 25°C Number 7.17 7.02 APHA 23" Edn 2017 (4500 H+)
2. | TDS at 180°C mg/l 1428 772 APHA 23" Edn.2017 (2540 C)

3. | Chloride as Cl mg/1 490 480 APHA 23™ Edn.2017 (4500 C1B)
4. | Sulphates as SOy mg/l 109 89 APHA 23" Edn.2017 (4500 SO4-E)
5. | Phenolic Compounds mg/l <0.01 <0.01 APHA 23" Edn. 2017 (5530 C)

, Ammonical Nitrogen as APHA 23™ Edn. 2017 (4500 -

. , i . .

6 NH;-N mg/ 1.68 1.64 NH,C)

7. | Nitrate Nitrogen as NO3 mg/1 6.108 0.995 | APHA 23" Edn. 2017 (4500 NOs- B)
8. | Sulphide mg/1 <1 <1 APHA 23" Edi.2017 4500 8° F

9. | Total Hardness as CaCO3 mg/l 580 380 APHA 23" Edn. 2017 (2340 C)
10. | Calcium as Ca mg/l 88 76 APHA 23" Bdn.2017 (3500 Ca B)
11. | Magnesium as Mg mg/l 87 46 APHA 23" Edn. 2017 (3500 Mg)
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0.394

12. | Fluoride ST mg/l 0290 | APHA 23" Edn. 2017 (4500-F B.D)
13 | Alkalinity as CaCo, mg/l Rz 60 | APHA 23 Edn. 2017 (2320 B)

14| Tron TotlasFe | mg/l fr<":0.05 <0.05 | APHA 23" Edn. 2017 (3500 Fe B)

15. | Boron mgl | <0.002 | <0.002 | APHA 23" Edi2017-4500-B-C

16, iﬁiiifdua} mg/l < <1 | APHA 23" Edi.2017 4500 CI B

17| Copper as Cu mg/l | <003 | <0.03 | APHA 23" Edn 2017 (3111-B)

18| Zinc as Zn mg/! <0.01 <0.01 | APHA 23" Edn, 2017 (3111-B)

19. | Manganese mg/l] <0.02 <0.02 | APHA 23" Edn 2017 (3550-Mn)

20. | Turbidity NTU 1.98 <1 | APHA 23" Edn 2017 (2130 B)

21. | Colour Hazen <5 <5 | APHA 23" Edn 2017 (2120 B)

Note: <= Indicates Less than Minimum Detectable Limit.

- Checked by

Ol

)

Environme%tal scientist

- End of Test Report —

Authorized Signatory
@\M@:&/ _

Assistant Director(Lab)
AEL, TNPCB, Salem.
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TAMIL NADU POLLUTION CONTROL BOARD

From To
District Environmental Engineer M/s. Varalakshmi Starch Industries Ltd

Tamil Nadu Pollution Control Board Bommidi Road- Pappireddipatti
Adiyamankottai~Hosurbyepass Road, Papireddipatti Tk
A.Reddihalli Village, Dharmapur: Dt - 636 905

Dharmapun ~636 809 | ‘
Lr. No. : F {DMPO(M?:/OLMEHTN?CBS E}MP/:%OZ& mm: ‘%2*{}2,2{)25

|
|
Er.K .Udayakumar B.E., M.Tech,, % The Managing Director
%
i

Sir,
Sub: TNPC Board -~ . Industries — Analysis of Samples — Report of

Analysis communicated —analysis fees to be remitted - Reg.

Ref. Samples collected from your uniton 29.01.2025

koRekd R

The Report of Analysis of the samples collected from your unit on 29.01.2025 15

enclosed herewith.

p SLNO 1 Date of Sample Coilectzon ‘ Code No of Sample

‘k,.,.__;,m,www...‘.., e e TR Sy ;
B 1. E 29. 01 2025 DEEDMP g40'¢*72 to 240279

e e e o

The unit is requested to remit the..anaiyt cal charges for the samples coi!ected

L]

and analysed as detailed belo

Date of " Noof | ~ Analytical charges; ;
L.,S.E\f | __collection Laame!@_%_, w..iaf fff:ci). . tobpepaid(Rs)
L ,2.9,;93;292_@@%__%%_,.M,M._im 81,220~ - 81,2200-

The above amount of Rs. 81220/~ may be remitted to this office through a
Demand Draft drawn in favour of “District Environmental Engineer, Tamil Nadu
Pollution Control Board” payable at Dharmapuri within 7 days from the date of

receipt of this letter. The receipt of this letter may be acknowledged

Lo
(Q?(Dastr Fénvw%?n@%ﬁ%eer

Tamil Nadu Pollution Control Board,
N ~ Dharmapuri.

(R
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ADVANCED ENVIRONMENTAL LABORATORY

TAMILNADU POLLUTION CONTROL BOARD,

SALEM — 6386 004,

ROA No. 1014 /TNPCB/AEL — SLIVI/2024— 25, Dated: 05.02.2025

1| Name and address of the sender The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 29.01.2025 at 10:25 AM and 10:35 AM
3. | Date and time of receipt at Lab. 29.01.2025 at 03:25 PM
4 Condition of scal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.
6. | Date of Analysis 29.01.2025 - 05.02.2025
DEE Code Lab Code - . . Whether Untreated/
Point of Collection .
No. No. Treated
DEEDMP- B y
240272 2969 Collection Tank
DEEDMP- ; ‘
¢ M -
240273 2970 UASBR Outlet
TEST REPORT
Test sample code Nos.
Sk Parameters Unit DEEDMP- | DEEDMP- Test Method
No. 240272/ | 240273/
2969 2970
I. | pH at25°C Number 3.68 6.93 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids at ( W g :
. 68 APHA 23" Edn 2017 (2540 -D
2 103°C — at 105°C mg/l 4812 9 n { )
3, ngﬁ?‘sgo’m Solidsat | .1 3492 1984 | APHA 23 Edn.2017 (2540 C)
4. | Chloride as Cl mg/l 625 500 APHA 23" Edn.2017 (4500 C1 B)
5. | Sulphates as SO, mg/l 137 84 APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at 27°C for 3 days) mg/l 12840 1440 IS 3025 (Part-44)
7. | COD mg/l 14080 4560 APHA 23" Edn 2017 (5220 B)
T
, | Ammonical Nitrogen as APHA 23" Edn. 2017 (4500 -
. /1 . 9.2
§ Nl""]yN mé’/ 4.0 NHSC)
Y. | Total Kjeldahl Nitrogen mg/l 9.2 11.2 APHA 23" Edn. 2017 (4500 -Nog B)
10. | Nitrate Nitrogen mg/] 13.341 5.405 APHA 23 Edn. 2017 (4500 NO; B)
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e ————— T

Test sample code Nos.

51

N(;. Parameters Unit DEEDMP- DEEDMP-
240272/ 2969 740273/ 2970
11. | Total Hardness as CaCOs 700

12. | Calcium as Ca

Magnesium as Mg

Test Method

I

APHA 23" Edn. 2017 (2340 C)

APHA 23" Edn. 2017 (3500 B)

APHA 23" Edn. 2017 (2340 C)

14, | Alkalinityas CaCOs mg/l NIL 72 APHA 23" Edn. 2017 (2320 B)
15. | Cyanide mg/l 3236 0.045 APHA 23 Edn. 2017 (4500 CN E)

Note: <= Indicates Less than Minimum Detectable Limit.

Checked by Authorized Signatory
X0 O ! 74

Environmental Scientist Assistant Director (Lab),
e ~ ¢ AEL, TNPCB, Salem.

- End of Test Report -~
Page No.2 of 2
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,

SALEM — 636 004.

ROA No., 1014 /TNPCB/AEL ~ SLIM/2024— 25, Dated; 05.02.2025

1. | Name and address of the sender The District Environmental Engineer,
' Tamil Nadu Pollution Control Board, Dharmapuri.
2. | Date and time of collection 29.01.2025 at 10:30 AM and 10:55 AM
3. | Date and time of receipt at Lab. 29.01.2025 at 03:25 PM
4 Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
" | Container carbuoy 2.5 lits X 2 Nos,
5. | Nature and Number of samples 2 Nos. of Trade effluent Samples.
6. | Date of Analysis 20.01.2025 - 05.02.2025
DEE Code Lab Code . . . Whether Untreated/
Point of Collection
No. No. Treated
DEEDMP- .
2 e fe -
240274 2971 Clarifier Outlet
DEEDMP- c . X
240275 2972 Outlet in Greenbelt ; =
TEST REPORT
Test sample code Nos,
ot Parameters Unit | DEEDMP- | DEEDMP- Test Method
No. 240274/ | 240275/
2971 2972
. | pH at25°C Number 7.55 7.63 APHA 23" Edn 2017 (4500 H+)
Total Suspended Solids at ~ d g :
. i A 23" Edn 2017 (2540 -D
2 103°C — at 105°C mg/ 64 48 PHA n ( )
3. ;rggi‘co‘”o”ed Solidsat | 1748 1725 | APHA 23" Edn 2017 (2540 C)
4. | Chloride as Cl mg/l 450 420 APHA 23" Edn.2017 (4500 CI B)
5. | Sulphates as SO mg/| 47 50 APHA 23" Edn.2017 (4500 SO4-E)
6. | BOD (at27°C for 3 days) mg/! 26 20 183025 (Part-44)
7. | COD mg/l 192 176 APHA 23™ Edn 2017 (5220 B)
; T -
Ammonical Nitrogen as APHA 23" Edn, 2017 (4500 -
8. NH;-N mg/l 1.72 1.68 NH:C)
9. | Total Kjeldahl Nitrogen mg/| 2.12 2.12 APHA 23" Edn. 2017 (4500 -Ngy, B)
10. | Nitrate Nitrogen mg/l 4,703 3.870 APHA 23" Edn. 2017 (4500 NOs B)
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Test sample code Nos.

SL Parameters Unit [ pEEDMP- | DEEDMP- Test Method
240274/ 2971 | 240275/ 2972
I1. | Total Hardness as CaCO; | mg/l 590 870 APHA 239 Edn. 2017 (2340 C)
12. | Calcium as Ca mg/l 68 76 APHA 23™ Edn. 2017 (3500 B)
13. | Magnesium as Mg mg/l 102 92 APHA 23" Edn. 2017 (2340 C)
14, | Alkalinityas CaCOs; mg/l 42 48 APHA 23" Edn. 2017 (2320 B)
iS‘ Cyanide mg/l 0.009 0.035 APHA 23 Edn. 2017 (4500 CN E)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

S

Environmental Scientist

- End of Test Report —

Authorized Signatory

ol
/ﬁ m“ ﬁg’lﬁ}?’f ‘b(

Assistant Director (Lab),
AFEL, TNPCB, Salem.

Page No.2 of 2
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD
SALEM — 636 004,

ROA No. 1014 /TNPCB/AEL/SLM/2024~ 25, Dated: 05.02.2025

I. | Name and address of the sender The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Dharmapuri,
2. | Date and time of ¢ollection 29.01.2025 at 11:00 AM and 1 1:15 AM
3. | Date and time of receipt at Lab. 29.01.2025 at 03:25 PM
4. | Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
5. | Nature and Number of samples 2 Nos. of Piezometric well water Samples.
6. | Date of Analysis 29.01.2025 - 05.02.2025
DEE Code Lab Code . . Whether Untreated/
Point of Collection
No. No. Treated
DEEDMP- 2973 Piezometric Well - | )
240276 T (Lat; 11.897428, Long : 78.377275)
DEEDMP- 2974 Piezometric Well - 2 i
240277 (Lat: 11.898611, Long : 78.378193)
TEST REPORT
Test sample code Nos.
Test Method
Parameters Unit DEEDMP- | DEEDNMP-
240276/ 240277/
2973 2974
Colour Hazen <5 <5 APHA 23" Edn 2017 (2130 B)
Turbidity NTU <1 <1 APHA 23" Edn 2017 (2120 B)
pH at 25°C Number 710 7.18 APHA 23" Edn 2017 (4500 H+)
:i;oluzilﬂ?é‘gsoww Solids mg/l 14068 - 1348 APHA 23" Edn 2017 (2540 C)
Chloride as Cl mg/l 390 320 APHA 23" Edn.2017 (4500 CIB)
Sulphates as SO4 mg/! 109 93 APHA 23" Edn.2017 (4500 SO4-E)
Ph.Compounds mg/l <0.01 <0.01 APHA 23" Edn.2017 (5530 C)
Nitrate Nitrogen NO; mg/l 2.065 1.341 APHA 23" Edn.(4500 - NOs-B)
Sulphide mg/l <1 <1 APHA 23" Edn.2017 (4500 §* F)
g‘it(?g"a‘“d“ess as mg/l 530 560 | APHA 23" Edn.2017 (2340 C)
Al
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Test sample code Nos.

;l' Parameters Unit DEEDMP- | DEEDMP- Test Method
¢ 240276/ 240277/
2973 2974

11 | Calcium as Ca mg/l 100 108 APHA 23" Edn.2017 (3500 Ca B)

12 | Magnesium as Mg myg/l 68 70 APHA 23" Edn. 2017 (3500 Mg)

13 | Fluoride as F mg/l 0.939 0.861 APHA 23" Edn. 2017 (4500 F-D)

14 | Alkalinity as CaCOy mg/l 76 72 APHA 23" Edn. 2017 (2320 B)

15 | Iron Total as Fe mg/l <0.08 <0.05 APHA 23" Edn. 2017 (3500 Fe B)

Distillati itrati | Calculation
16 | Total Ammonia mg/l <05 <0.5 Distillation, Titration and Calculation
Method

17 | Boron mg/l <(.002 <0,002 APHA 23 Edn. 2017 (4500- B C)
e U L | aoin 23 B 2017 (4500-C - -

g | ot Residud mg/l <1 <1 APHA 23" Edn. 2017 (4500- CI B)
Chlorine

19 | Copper mg/l <(.03 <(.03 APHA 23" Edn. 2017 (3111-B)

20 | Zinc mg/l <(.01 <0,01 APHA 23™ Edn. 2017 (3111-B)

21 | Manganese “mgl | <002 | <002 | APHA 23" Edn. 2017 (3550-Mn)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

R

Erivironmental Scientist

--BEnd of Test Report —

Authorized Signatory

Assistant Director (Lab),
AEL, TNPCB, Salem.

Page No.2 of 2
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ADVANCED ENVIRONMENTAL LABORATORY,

TAMILNADU POLLUTION CONTROL BOARD,
SALEM — 636 004.

ROA No. 1014 /TNPCB/AEL/SLM/2024~ 28, Dated: 05,02.2025

Name and address of the sender The District Environmental Engineer,
Tamil Nadu Pollution Control Board, Dharmapuri.
Date and time of collection 29.01.2025 at 11:10 AM and 11:25 AM
Date and time of receipt at Lab. 29.01.2025 at 03:25 PM
Condition of seal, fastening and Sealed/Unfastened Condition in Polythene
Container carbuoy 2.5 lits X 2 Nos.
Nature and Number of samples I No. of Piezometric well water Sample and
I No. of River Water Saniple
Date of Analysis 29.01.2025 - 05.02.2025
DEE Code Lab Code : . Whether Untreated/
Point of Collection
No. No. Treated
DEEDMP- 2975 Piezometric Well - 3 i
240278 {Lat: 11.899602, Long : 78.377812)
DEEDMP- 2976 Peeniyvaru River _
240279 (Lat: 11.898478, Long: 78.379767)
TEST REPORT
Test sample code Nos.
Test Method
Parameters Unit DEEDMP- | DEEDMP- e e
240278/ 240279/
2978 2976
Colour Hazen <5 <5 APHA 23" Edn 2017 (2130 B)
Turbidity 'NTU <1 <1 APHA 23" Edn'2017 (2120 B)
pH at 25°C Number 7.58 7.93 APHA 23" Edn 2017 (4500 H+)
;0;2‘0?&”0“’“ Solids | 01 1236 1080 | APHA 23" Edn.2017 (2540 C)
Chloride as CI mg/l 280 235 APHA 23" Edn.2017 (4500 CIB)
Sulphates as 504 mg/l 130 150 APHA 23" Edn.2017 (4500 SO4-E)
Ph.Compounds mg/! <0.01 <0.01 APHA 23" Edn.2017 (5530 C) ‘
Nitrate Nitrogen NO; mg/l 13.968 1.405 APHA 23" Edn.(4500 - NO3-B)
Sulphide mg/l <l <1 APHA 23" Edn.2017 (4500 $* F)
?E‘g’““’dne” as mg/1 620 520 | APHA 23" Edn.2017 (2340 C)
¥ k]
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Test sample code Nos.

N Parameters Unit DEEDMP- | DEEDMP- Test Method
0 240278/ 240279/
2975 2976
11 | Calcium as Ca mg/l 120 100 APHA 23" Edn.2017 (3500 Ca B)
12 | Magnesium as Mg mg/l 78 66 APHA 23" Edn. 2017 (3500 Mg)
13 | Fluoride as F mg/l 0.917 0.905 APHA 23" Edn. 2017 (4500 F-D)
14 | Alkalinity as CaCOs mg/l 72 56 APHA 23" Edn. 2017 (2320 B)
5 | Iron Total as Fe mg/l <(1.05 <{.05 APHA 23" Edn. 2017 (3500 Fe B)
16 | Total Ammonia mg/] <05 <0.5 Distillation, Titration and Calculation
Method
17 | Boron mg/! <0.002 <(.002 APHA 23 Edn. 2017 (4500- B C)
Total Residual ,
[g | Lot Residud mg/! <1 <1 APHA 23" Edn. 2017 (4500- CI B)
Chlorine
19 | Copper mg/l <0.03 <0,03 APHA 23" Edn. 2017 (3111-B)
20 | Zine _mg/! <001 | <001 | APHA 23" Edn
21 | Manganese mg/l <0.02 <0.02 APHA 23" Edn. 2017 (3550-Mn)

Note: < = Indicates Less than Minimum Detectable Limit.

Checked by

Environtiental

- End of Test Report —

Authorized Signatory

e
L @WQM? 2\/

Assistant Director (Lab),
AEL, TNPCB, Salem.
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16/10/2024, 18:13

Date Time:

Scrutiny Description:

https://focmms.tn.gov.inflOCMMS/applicationProcessingDetails/viewScrutiny/53943486

ocmms%\/OCMMS/appﬁcaﬁonProcess‘ gDetails/viewScrutiny/53943486

e XVre -

Sorutiny Delalls
16-10-2024 05:59

Your unit of M/s. Varalakshmi Starch Industries Pvt, Ltd, Pappireddipatti Village & Alamelupuram
Village, Pappireddipatti Taluk, Dharmapuri District have applied for the renewal consent of the Board to
the O/o.District Environmental Engineer, TamilNadu Pollution Control Board, Dharmapuri. Since the
option for returning the application to the unit has been exhausted, the District Environmental
Engineer, Dharmapuri has requested the Joint Chief Environmental Engineer(M), Salem to return the
application to your unit to carry out certain correction in the application form and also request to
furnish certain additional documents so as to examine the RCO to your unit. Hence the application
pertaining to your unit of M/s, Varalakshmi Starch Industries Pvt. Ltd, Pappireddipatti Village &
Alamelupuram Village, Pappireddipatti Taluk, Dharmapuri District is herewith returned to you with a
remarks to resubmit the same after making following corrections in the applications., 1. The unit shall
enter all the raw material used to manufacture the product mentioned in the renewal application. 2.
The unit shall add the details of sulphur/SMBS usage in the application. Since the same is being used in
the sulphitation plant. 3. The unit shall include all the trade effluent treatment components detail till its
final disposal in the application. 4. The unit shall include the additional stacks in the maize plant from
gluten dryer, flash drier, etc & pulverizer for coal etc in the emission sources and its APC measures
details in the application, 5. The unit shall add the details of all the solid waste generated such as fly
ash in the application, since the unit uses Coal as a fuel for boiler. Further, you are requested to furnish
the following additional documents. 1. The unit shall provide the detailed manufacturing process of
each product. 2. The unit shall furnish the details of water and wastewater balance for the products
manufactured consist of water consumption detail for each process, for utilities such as boiler, cooling
etc., and the source of effluent generated from each process with its quantity. 3. The unit shall furnish
the latest copy of Audited Balance Sheet/Auditor Certificate as on 31.03.2024 with UDIN number
without depreciation in the prescribed format and enter the same in the application. 4. The unit shall
clarify the guantity of power generation with respect to the installed engines capacity for power
generation. 5. The unit shall furnish the production details for the period 2021-22, 2022-2023, 2023~
2024, to till date. 6. The unit shall furnish the details of provisions for storage of solid waste such as fly
ash, sludge after dewatering, etc, since the solid wastes are dumped in open area inside the premises.
7. The unit shall furnish the action taken to prevent the surface water runoff from greenbelt area to
Peenivaaru. 8. The unit shall furnish the status of compliance for the violations in closure order dated
08.11.2022, 9. The unit shall furnish the time bound action plan for the compliance of the board’s
direction dated 16.02.2023. 10. The unit’s earlier Application No:41395491 submitted along with
consent fees seeking renewal of consent of the Board got auto deleted and consent fees got forfeited.
Hence, the unit shall make request by email to ocmms team (tnocmms@tnpcb.gov.in) so as to retrieve
the forfeited consent fees and to process the application for consent, Further, the unit is requested to
avail the ‘Care Centre facility’ functioning in O/o DEE, Dharmapuri for assistance to fill the application
form in order, to process further and to avoid repeated resubmission of incomplete application,

i1

n
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VARALAKSHAI STARCH INDUSTRIES (P) LTD.

VSIPL/TNPCB/2024-25/ Date: 13.01.2025

To

The Joint Chief Environment Engineer, : .
Tamil Nadu Pollution Control Board, ,k
Salem. T

Respected Madam,

Sub: Our response for the Scrutiny detail against our CTO renewal Application
N0.53943486 in the OCMMS online portal — Regarding.

Ref: 1. Scrutiny details 16.10.2024/ocmms.tn.gov.in/OCMMS/application processing
details/view scrutiny/53943486.
2. Our request letter No. VSIPL/TNPCB/2024-25/545 Dated 02.01.2025 addressed to
the Chairperson, TNPCB-Chennai and Member Secretary
3. Our request letter No. VSIPL/TNPCB/2024-25/560 Dated 11.01.2025 addressed to
the Chairperson, TNPCB-Chennai and Member Secretary

Our industry is a Rural Agro Based Medium Scale Food Product manufacturing and Export
oriented Industry located in the rural and industrially backward area at Pappiredipatty,
Dharmapuri District established in the year 1995 for the manufacture of International
Standard and ISI Certified and FSSAI Standard Tapioca Sta'rch, Tapioca Sago, Maize Starch and
Pappad, out of Tapioca Tubers and Maize Kernels. Our Industry has been operating for the
past 24 years with valid consent orders from TNPCB continuously without any violation in

regard to compliance to PCB norms.

We applied for renewal of our consent to operate to TNPCB through OCMMS online portal
vide our Application No. 41395491 on 09.10.2021 seeking renewal for a period of 2 years
with payment of relevant consent fee Rs.4,54,756/- and Application No 53943486 on 25-04-
2024 seeking renewal for a period of 6 Years from 01.04.2023 to 31.03.2029 with payment
of relevant consent fees of Rs,13,84,440/-. Our last renewal CTO application applied through

OCMMS online portal to TNPCB was returned after 5 months 20 days (application filed dated

95 04.2024 and returned on 16.10.2024). In this regard, as per the provisions ofﬁ@n/

Regd. Office . " Varalakshmi Tower ”, {l Floor, No. 127/1, Gandhi Road, Salem - 636 007. T.N. india. _
Email ; office@varalakshmistarch.com | Mobile: 04426 13174, 94421 33794 p “ 'VTQ
Factory : No. 7/114-126, Bommidi Main Road, Pappireddipatti (Po), Dharmapuri Dt. - 636 805. gg
GSTIN - 33AABCV0094P1Z2 | CINNo, U01532TZ1995PTC006136
: ' CHMIL-8100012769  CMI-6209891
www.varalakshmistarch.com TAPIOCASAGO  TAPIOCA STARCH
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Varalakshmi Starch Industries (phLtd. Confinuation Sheet ”

(7) of section 25 of the WATER (PREVENTION AND CONTROL OF POLLUTION) ACT, 1974, the
consent referred to in sub-section (1) shall, unless given or refused earlier, be deemed to
have been given unconditionally on the expiry of a period of four months of the making of
an application in this behalf complete in all respects to the State Board. Therefore, we have
© sent our observétion of Deemed Renewal of consent to operate as per the above provision
~and requested original renewal consent order ‘through our request letter No.
VSIPL/TNPCB/2024-25/545 Dated 02.01.2025 (Reference No.2) and reminder request letter
No. VSIPL/TNPCB/2024-25/560 Dated 11.01.2025 (Reference No.3) addressed to the
Chairperson, TNPCB-Chennai with copy to the Member Secretary and The DEE, Dharmapuri.

But still we are waiting for the reply.

In this situation, while returning our renewal application by the JCEE on 16.10.2024, the
JCEE’s Scrutiny details dated 16.10.2024 have raised 5 Scrutiny compliances and requested
10 additional documents (Reference No.1). These compliances and documents are already
submitted to TNPCB while submitting our renewal applications. Also, we have enclosed the

annexure to find out the details given by us.

Hence we request you to provide the original renewal of consent orders to operate our Agro

Based Export oriented rural Industry at the earliest,

Thanking you,

Yours faithfully,

i Starch Industries Private Limited

‘Managing Director

CCto: 1) The Chairman Tamil Nadu Pollution Control Boar, Chennai.
2) The Member Secretary, Tamil Nadu Pollution Control Boar, Chennai.
3) The District Environmental Engineer, Tamil Nadu Poyﬂuﬁon Control Board,
Dharmapuri.




TNPCB CONSENT RENEWAL APPLICATION RETURNED IN OCMMS PORTAL on
16.10.2024 with 5Compliance and 10 Requested Additional Documents.

Our CTO renewal application was returned by TNPCB officials 14 times from
18.10.2021 to 16.10.2024 with repeated compliances and similar documents

requested.
Annexure -1
S. No Scrutiny Description Our Reply
1. The unit shall enter all the raw | We are already mentioned in our

material used to manufacture the
product mentioned in the renewal
application

previous online application S.no . 6 (1)
& (2).

effluent freatment components
detail till its final disposal in the
application

2. The unit shall add the details of | We are already mentioned in our
sulphur/SMBS  usage in the| previous Air online application S.no.
application. Since the same is being | 12 (a)- under S.no 7 stack no. 14 .
used in the sulphitation plant,

3. The unit shall include all the trade | We are already mentioned in our

previous Water online  application

S.no. 12 (b) under 1 to 15 .




Vi

The unit shall include the additional
stacks in the maize plant from
gluten dryer, flash drier, etc &
pulverlzer for coal etc i the
emission sources - and its APC
measures details in the application.

Previously out of ignorance, we have
shown all the stacks (that included
emission stacks, vapour outlet and Air
outlet pipes )numbering 43, put up in
our unit with their sources irrespective
of the nature of emissions.

During the course of inspection of our
unit by the DEE on 29.01.2020 we
were explained that the emissions from
sources having only water vapour and
air through connected pipes do not
cause pollution and need not be
included as emission stacks while
applying for consent . Accordingly,
these and some decommissioned stacks
have been deleted in the present
application. In  our letter No.
VSIPL/TNPCB/2019-20/595 Date
15.02.2020.

The unit shall add the details of all
the solid waste generated such as
fly ash in the application, since the
unit uses Coal as a fuel for boiler.

We are already mentioned in our
previous Water = application S.no. 14
(a) under 1 & 2.

For Varalakshml Starch irfdusiries (P} Lid

Mamgmg Dwmtos




Requested Additional Documents:

oL

S. No

Additional Documents requested

Our Reply

The unit shall provide the detailed
manufacturing process of each
product

We are already submit our adequacy
report  29.05.2023 of Anna University
29.05. 2023 in Page No.7 Figure 2
Manufacturing Process Flow Diagram of
Tapioca Starch and Sago and Page No.
3-12 Figure 2.1 (1-3) Manufacturing
Process Flow Diagram of Maize Starch.

Which was submitted with DEE
Dharmapuri, our letter No.
VSIPL/TNPCB/2023-24/410 Date

30.03.2024. Enclosed Annexure -2

The unit shall furnish the details of
water and wastewater balance for
the products manufactured consist
of water consumption detail for
each process, for utilities such as
boiler, cooling etc., and the source
of effluent generated from each
process with its quantity.

It is available in the same adequacy
report of Anna University 29.05. 2023.
Enclosed Annexure -2

The unit shall furnish the latest
copy of  Audited Balance
Sheet/Auditor Certificate as on
31.03.2024 with UDIN number
without  depreciation in  the
prescribed format and enter the
same in the application.

We have attached the latest copy of
Audited Balance Sheet/Auditor
Certificate as on 31.03.2024 for your
reference. Enclosed Annexure -3

For Varalakshmi Starci Indugtriss {P) Lid

(WA LA(MN%
Managing Director
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The unit shall clarify the quantity
of power generation with respect to
the installed engines capacity for
power generation

We have already mentioned in the water
application S.no. 8 (5) for your
reference. Enclosed Annexure -1

The unit shall furnish the
production details for the period
2021-22, 2022-2023, 2023-2024, to
titl date.

“We have attached production details for
the period 2021-22, 2022-2023, 2023-
2024, to till date. for your reference
Enclosed Annexure -4

The unit shall furnish the details of
provisions for storage of solid
waste such as fly ash, sludge after
dewatering, etc, since the solid
wastes are dumped in open area
inside the premises

We are already mentioned in our
previous Water application S.no. 14 (a)
under 1 & 2 . Our Fly ash handover to
Ash Bricks Manufacturing companies
evidence enclosed for your kind
reference. Enclosed Annexure no.5

The unit shall furnish the action
taken to prevent the surface water
runoff from greenbelt area to
Peeniyaaru

We are already given rain water trench
and Rain water Harvesting percolation
tank there is no chances of surface water
runoff  from  greenbelt area 10
Peeniyaaru.

The unit shall furnish the status of
compliance for the violations in
closure order dated 08.11.2022.

The unit shall furnish the time
bound action plan for - the
compliance of the board’s direction
dated 16.02.2023

We are already given As on date status
of compliance 08.11.2022 Closure order
& Board’s direction 16.02.2023, in our
letter no. VSIPL/TNPCB/2024-25/In
person date 22.10.2024 copy to The
Chairman, TNPCB and Member
Secretary TNPCB. Enclosed Annexure

no.6

10

The unit’s earlier Application
No:41395491 submitted along with
consent fees secking renewal of
consent of the Board got auto
deleted and consent fees got
forfeited. Hence, the unit shall
make request by email to ocmms
team (tnocmms@tnpcb.gov.in) SO
as to retrieve the forfeited consent
fees and to process the application
for consent.

We had already sent our request to tn-
ocmms email dated 22.09.2023. Tnpcb

ocmims

For Varalakshmi Starch Inda8ities (P) Lt

V-ANBALAGAN)
Managing Director




st_QL[‘TNDLB [‘ZZ—QDA”Q——S l$%9~ Chdca \?, a\ . Q.Ql'si,ssr
" ACKNOWLEDGEMQNT
Nb.
Received a W Letter/ Posf Card/ Packet/ Parcel
Insured

The Me—mb@{ Qpcﬂakg%_)

Addressed to (name) }'Tam\k P ...f;‘: TN w

e,‘ \
Insured for Rug)ees
. D“'afé of 53112/ rar

Registered

ived 2 S
Receive Tnsured

Letter / Post Card / Packet / Parcel~

~ Addressed to (name) } Yo

Insured for Rupees

Date of Delivery

Score 6ut the matter not required.

Fo;?]fﬁsqred artigles only.

- Us:m/('m% lfza:m~2§ | & 5e2.( Dote.
ACKNOWLEBGEMENT i

[

, - o No. |
Letter / Post Card/ Packet / Parcel

Registered

R d
eceived a Tev—

3 Enamw(
5 Addressed to (name) }N VMM Cvass Slreal

&Tlrxa\wanﬁaod ngfian-;s
So.\nm bLoLta ik

' {In‘é fgd(ﬁff Rupees

’%%D@%ry oD ol 2 il ciEt gé&i i
Pk

§é}“e ou; thé matter not requlrediwisx LD Pua

"Qéagff\ fed articles only ‘ gl 2

Signature of addressee

~ ((Tyefreaen)

iy Lﬂ
] F: ‘QN\. Ew‘ﬂ
‘“‘\x CoiTAOL BOARE.

GB

PN o




SignIn’

IndiaPost

Register

DEE ~Doivey GlmpersSg o e

Dak Sewa-Jan Sewa

You are here Home>> Track Consignment

wﬁ -l

Azadﬁ gg |
Amrit Mahotsav

Track Consignment Quick help
* Indicates a required field.
* Consignment Number ~ RT453209088IN
Booked At Booked On Destination Tariff | Article Type | Delivery Delivery
Pincode Location Confirmed On
SALEM RMS BOOKING 13/01/2025 636809 100.30 | Registered Paupparapatti 22/01/2025 15:36:27
COUNTER 21:15:33 Letter S.0
Event Details For : RT453209088IN
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15/01/2025 09:45:26 Paupparapatti S.0 Item Bagged
15/01/2025 09:45:26 Paupparapatti 5.0 - Dispatched to BO
15/01/2025 09:45:26 Paupparapatti S.0 - ltem Dispatched *
15/01/2025 09:25:27 Paupparapatti S.0 ltem Received
14/01/2025 04:48:56 Salem NSH ltem Dispatched
14/01/2025 03:45:52 Salem NSH ltem Bagged
13/01/2025 23:51:03 - Salem NSH ltem Received
13/01/2025 23:38:03 SALEM RMS BOOKING COUNTER item Bagged
13/01/2025 21:15:33 SALEM RMS BOOKING COUNTER ltem Booked
Home Tenders India External Links
About Us Related sites
Forms Website Policies ke nationsl portal ot lndia
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Feedback

Right To Information

Contact Us
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Help

& T i s
indid.gov.in
National Voter's Service Portal

India Code
Application Security Audit Report
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